Stress" on 27-07-2006. The major claim in this application was that Withania somnifera plant extract
or Ashwagandha could be used in the treatment of induced stress, depression, insomnia, gastric

ulcer and convulsions.

The Council of Scientific & Industrial Research through its TKDL unit submitted evidence to
European Patent Office on 06.07.2009. The Examiners at EPO in their examination report issued on
09.11.2009 cited the TKDL reference and concluded that the claims made in the Patent application

could not be considered as novel. M/s. Natreon INC has since withdrawn its application.
Review of procedures for Acquisition of land for SEZs

3549. SHRI SHADI LAL BATRA: Will the Minister of COMMERCE AND INDUSTRY be pleased

to state:

(a) whether Government has decided to review the procedures for acquisition of land for

setting up of Special Economic Zones (SEZs) and other incentives provided to these SEZs;
(b) if so, the details thereof;

(c) whether Government has decided to defer further actions regarding grant of approval for

setting up of SEZs in the country to prevent misuse of land and tax concessions;
(d) if so, the details thereof; and
(e) if not, the steps taken/proposed to be taken by Government in this regard ?

THE MINISTER OF STATE IN THE MINISTRY OF COMMERCE AND INDUSTRY (SHRI
JYOTIRADITYA MADHAVRAO SCINDIA): (a) and (b) Land is a State subject. Land for SEZs is
procured as per the policy and procedures of the respective State Governments. As per the current
policy, the Board of Approval does not approve any SEZs, where the State Governments have

carried out or propose to carry out compulsory acquisition of land for such SEZs after 5th April, 2007.
(¢) NosSir.
(d) and (&) Does not arise.
Package for the leather sector

3550. SHRI B. S. GNANADESIKAN: Will the Minister of COMMERCE AND INDUSTRY be

pleased to state:
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